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Shri C. K. Bhattacharyya: May I
know whether the driver of the car
has been interrogated, and what state-
'ment has been secured from him, as
is usually done in such cases?

Shri Ranga: Was he a Punjabi or a
Maharashtrian?

Shri B, R. Bhagat: All these investi-
gations are done by the State Govern-
ment. The statement may be there,
but we do not have the information.

Shri Ranga: You do not want to
give it to us.

Shri Umanath: It was openly men-
tioned in the press that Shri Kairon
was involved. I would like to know
from the Government whether the
investigation was directed against the
possibility of Shri Kairon himself
being involved; if not, is it because
Shri Kairon was 1volved, that the in-
vestigation was not directed against
him?

Shri T. T. Krishnamachari: The
position is this. This a matter in
which we are entirely dependent on
the Punjab Government for informa-
tion. All that the Punjab Govern-
ment have told us is that the vehicle
or truck that bears this name has been
caught, carrying certain essential
commodities without authorisation.
Beyond that, we have no reply from
the Punjab Government. Much as I
realise that the hon, Members are
anxious to know the details about it,
I have not got the details.

Shri S. M. Banerjee: In respect of
part (b) of the question, may I know
whether it is also a fact that the
truck or car with this number con-
taining objectionable materials was
captured near Rupar?

Shri T. T. Krishnamachari: We have
information from the Punjab Govern-
ment that the particular truck was
caught carrying essential commodities
without an authorisation. Beyond
that, as I said, the Government have
not got any information.
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Shri T. T. Krishnamachari: My col-
league has mentioned the name of the
person to whom the truck belonged,
and that is the information we have
got from the Punjab Government.
There is no point in asking for infor-
mation which is not in my possession.

Shri D, C. Sharma: An officer from
the Government of India was sent to
Punjab to make follow-up enquiries
regarding the Das Commission Report.
May I know if some officer from Delhi
will be associated with this enquiry,
so that this enquiry becomes fool-
proof?

Shrj T. T. Krishnamachari: I am not
answering any question regarding the
Das Commission Report.

Shri Ranga: Arising out of the
question, can we not ask the Minister
to send these questions put and
answers given here today to the
Punjab Government and ask them for
further elucidation?

Mr. Speaker: We cannot ask that.
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Shri D. C. Sharma: Sir, on a point
of order. She just now said that in
Hyderabad 30 per cent are reserved
for people belonging to Hyderabad. In
other medical colleges seats are re-
served for backward classes and there
is a percentage reserved for others
also. She says ‘saman’ opportunity,
equal opportunity. How can she say
that there is equal opportunity when
she has herself given so many excep-
tions which are prevailing in the
medical colleges in Hyderabad, in
Punjab and in other places,

Mr. Speaker: That is all in accord-
ance with the constitutional provisions.
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Shrimati Savitri Nigam: It has been
quite obvious by the reply given by
the Minister that dfferent types of
reservations are prevalent in different
areas. May I know why a sort of a
comprehensive plan is not chalked
out to give the proper type of reser-
vations of the same type to the back-
ward classes?
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Mr, Speaker: We should not enter
into any arguments now; we should
ask only for information.

Dr, Sushila Nayar: So far as the
Government of India is concerned, our
advice to the State Governments is
very clear, that besides the constitu-
tional reservations for the scheduled
castes and tribes, all other admissions
should be strictly in terms of merit.

Shrimati Savitri Nigam: Even for
scheduleq castes and tribes, sometimes
it is 10 per cent and sometimes 15 pe-
cent and so on........

Mr. Speaker: It is becoming difficult.

Shrimati Nigam’s questions are not
answered properly!

Shrimati Yashoda Reddy: Osmania
University is a Central university.

Has any information reached the Gov-
ernment of India that because of the
reservation in the Osmania University
for the mulkis, many children of the
'oﬂi(?rs who have gone from Madras
and other places after the States’ re-
organisation are not able to get
admission in these colleges? Just
because they are not mulkis, they do
not have any other go, Is the Govern-
ment prepared to do something for
those people who are not mulkis?

Dr. Sushila Nayar: All that I can
say is that the Osmania medical col-
lege was started under certain condi-
tions by certain authorities and they
made those reservations. Probably,
there was some contribution, etc., also.
70 per cent seats are available for
others in this college. Apart from that,
there are seven other medical colleges
in Andhra Pradesh; it is a higher pro-
portion than in any other State of the
Union and the boys can compete for
the seats,

Some hon. Members rose—

Dr, Sarojini Mahishi rose—

Mr. Speaker: Ladies are confronting
Dr, Sarojini Mahishi.

Dr. Sarojini Mahishi: From the
point of view of economic and educa-
tional backwardness, now that all the
women have been placeq as backward
by the Backward Classes Commission
Report, may I know what percentage
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of seats are being reserved for women
in all the medical colleges?

Dr, Sushila Nayar: I am quite sure
that the hon. Member does not agree
that all women are backward. May I
say that while some States had made
20 per cent reservation for women
students, on their own merit, girls are
getting admission up to 40 to 50 per
cent and even more in many medical
colleges?
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Shri Kapur Singh: Are Government
aware that the general demand for
pursuing medical studies, as also engi-
neering, far outstrips the facilities
available in the country, particularly
in the Punjab, and. if so, do Govern-
ment propose to take any action in
regard to that?

Dr. Sushila Nayar: It is proposed
to have 30 more medical colleges In
the Fourth Plan.

Shri Kapur Singh: How many in the
Punjab?

Dr. Sushila Nayar:
position to say.

Shrimati Akkamma Devi: Keeping
in mind the low percentage of literacy
among women in general, and as there
are brilliant girls is rural areas, may
I know whether Government will gllot
a certain percentage of seats to girls
from rural areas, district-wise?

I am not in a

Dr, Sushila Nayar: There is no pro-
posal to do this
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Shri Raghunath Singh: All seats
should be reserved for ladies, I think!

Mr. Speaker: Next question.
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